Jodkm/

Central Administrative Tribunal, Principal Bench

Original Application No.916 of 2004
M,AgNos?TY/Zﬂﬂé

Hew Delhi, this the 13th day of April, 2004

Hon "'ble Mr. Justice V.S.Aggarwal,Chairman
Hon ble Mr.s.A. Singh,Member (A)

Shaime,
Shri R.K. Sharma,
, Fe271. Nahdgram,ﬁhaziabadu
AL nresent at New Delhi

2. Ralender Singh.

S0 Shril Har dev Singh,

R/o H.No. 1, 510 EME Colony, Meerut
atl present at New Delnhi

3. Anand Mohan,
A0 H.No. 1., 81n EME Colony, *
Meerut, at opresent at New Dalni +»s-Applicants

(By Advocate - Stiri Narender Kauahik with Shrl Panka
Kaushik

Versus

. Union of India, throuah ite Secretary,
Ministry of Defence. North Block,
New Uelhi

<. Directorate General
EME Army Headquarter?
New Delhi

» Commandant 50%,
Arimy Base Workshon,
Delhi Cantt. 10 -+ s+« Respondents

ORDE R(ORAL )

By Justice V.s. Aqqarwal.Chairmgg

Learned counse] For the apvulicants states Fhat he
may be permitted teo withdraw the Present petiticon with

bermission to take recourse available in law,

Z. Al lowed Aas  nraved, Subiect  ta aforesaid,

A

-
( SJA. g??;h )] ( V.S. Aggarwal )
Member (A Chairman

dismizszed as withorawrn,



